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Dependent Territories Citizens in Hong-
kong will cease to be BDTCs with effect
from 1Ist July, 1997. These
persons will thereafter bz entitled to use
separate passports which will be issuned by
the UK Government but without the right
of abode in the UK. These regulations
will cover approximately 4,400 persons of
Indian origin in Hong Kong who curren-
tly hold British Dependent Territories
Citizenship. '

The Government of India are of the
view that the UK Government have a
basic responsibility towards the BDTCs of
Indian origin in Hong Kong and that the
United Kingdom should take all necessary
steps to ensure that this category of per-
sons is not rendered stateless after July 1
1997. The Government of India are in
close touch with the UK Govemment on
this matter.

(¢) Does not arise.

Location of heavy water plant

6814, SHRI K. RAMACHANDRA
REDDY :

SHRI YASHWANTRAO
GADAKH PATIL :

Will the PRIME MINISTER be pleas-
ed to state :

(a) whether Union Government have
decided to set up a heavy water pfant
based on ammonia and hydrogen; and

(b) if so, its location, the estimated
expenditure and programme of its cons-
truction ? ‘

THE MINFSTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH.
NOLOGY AND IN THE DEPART-
" MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) Yes, Sir. In “addition to
the heavy water plant based on ammonia-
- hydrogen process under construction at

Thal-Vaishet in Maharashtra, it has been
decided to set up another heavy water
. plant based on the same process

(b) This plant iy being located at:
Hazira /in Surat District, Gujarat, The
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estimgted cost is about Rs. 220 crores.

| The work on the plant is likely to start

during 1986‘.87 and is expected to bé com-
plc;ed in about 5 years.

Filling of ad-hoc vacancies by
pid:’ndi’idm
68fs. SHRI AJAY MUSHRAN :

Will the Minister of DEFENCE b pledsed
to state :

(8) number of promotional vac&néfes
in Group A and B posts of Army Ofd-
nancé Corps Stores Cadre vacant due to
non-availability of eligible candidates;

(b) whether any of thése vacdrcies
were filled on ad hoc basis in thé past:
and

(¢) if so, why promotions &ré now
not being made on ad-hoc basis for such
vacancies ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RESE-
ARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) 2l vacancies in
Group ‘A’ and none in Group *B’, out of
the regular posts sanctioned for cmlmm
in the Army Ordnancc Corps Stores Cadre
are vacant.

(b). Yes, Sir.

(¢) Promotions on ad-hoc basis are
made on functional requirements and in
the exigencies of service. The Group ‘A’
promotional vacancies sanctioned in

* February, 1986 are in the process of being

allocated to the various Depots and shall
be filled up in accordance with the

functional requirements,

[Translation]

Swatantrata’ Sainlkt’ Samitiun’ Pensfon
: Schethne
6816. SHRI MOOL CHAND DAGA-*
Will the Minister of HOME AFFAIRS be
pleased to state :

' (a) when was the Swatantrata Samik
Sammén Pensnon ‘Scheme’ introduce& and'
thé amount used to bé spent at that tlmo





